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Decline in  Quality of Maintenance and 
Upkeep of High Tech Aircraft 

4472 . S M RI ARJUN SETH I : W i l l  
the Min i s ter of  DEFENCE b e  pleased 
to  sta te : 

(a) whether t he a t ten l ion of Govern
ment has been drawn to the • H i ndus t a n  
Times ' of  2 6 t h  Fcbruary,  1 984, tha t 
recen t  s tudy by the  D i rec lora te of  
Sy� tcm Eva lua t ion (DSE) a t  A i r  Head.  
quar l crs , cxa m i neJ !he ser ious  dcmora. 
l i sa t i on of Ind i a n  Air Force engi neers 
and l lw cnnsn1ucn t dec l i ne in t hc 
q ua l i l y  of ma i n lena nc;: ; : n d  u pkl!ep o f  
a,h . 1 , i ccd  I J ; gh Tc :h  A i r c 1· ; 1 ft ; 

( b) i f  s u ,  1 h :  dda i ls i n  th ic  regard ; 
and  

(c) t h ::  rea c t i on o f  Govern men t  
there t o  ? 

THE M I N ISTE R O F  STATE I N  
THE M I N I STRY or DEFENCE ( S H R I  

K . P. S I N G H  DEO : (a ) Governmen t have 
seen the news i !cm i n  the ' H i ndus tan  
T i 1 1 1 , , s '  of  26-2- 1 984 . I t  i s ,  however, not  
a L id tha t thcr.: ha s  b:un  any  ,.kmora
l i sa t i on of Ind ian  A i r  Furce Engi neers 
or any ,Jccl i n c  i n th..: q u a l i ty of  service 
rends: 1 cd by l hem. 

--- (b) a nd (CJ Do n o l  ar i se i n  v iew of 
(a) abow. 

Export or Indian Cloth to U. S. S, R .  

4473 . SHRI N. E. HORO : W i l l  
the Min ister. o f  COMMERCE b e  pleased 
to state : 

(a) whether at tention · of Govern• 
ment has been drawn to the "Business 
Standard " of 21 February, 1 984 s tat ing 
that tho Soviet Union has propo1ed thal 

export of Indian c loth be l inked to 
import of  Soviet Tex t i le machinery ; 

(b) whether it is a lso a fact that 
exporters arc not happy over the new 

· deve lopment  though they admi t that to 
some exten t  ii may not be applicable to  
the  recent ly negotia ted export order with 
Sovie t Union in  1 984 ; and 

(c) if  so , the de t a i ls rega rd ing the 
new cond i t ions under negot ia t ions or 
fina li sed i n  th i s  regard between the two 
countries ? 

THE M I N ISTER OF STATE IN 
THE M I NI STR Y OF COM MERCE 
AND I N  THE DEPA RTMEN T OF 
S U PPLY (SJ I R I  NI H A R  RANJAN 
LASKAR) (a ) Y(;s,  S ir .  

(b)  and (.:)  Government i s  not aware 
o f  any  proposa l having recent ly been 
made by the S ovie t s id.: for l i n k i ng�tbeir 
imports  of t cx l i h: i tem:; from Ind ia  with 
th� export  o r  t h e i r tex t i le machi nery. 
Howeve r ,  in 1 98 1  t h  y ma ,1c a sugges t ion 
for pmchasc of 500 L , 1 i  I l i on  melrcs of 
c,) l t o n  fa br i.:s  per a n n 1 , i 1 1  over :t nd above 
the i r  normal a n nu;i l i n , ; , i ; r ts .  At tha t 
t i mc ,  t he sugges t i o n  tu supply tex t i le 
machi nery am.I raw cu l l on  to Ind ia  was 
me n t ioned . 

Prnti t/Lo�s of Pu l · l i c  Sector 
Compa n i t s  

4474. S Hl ', l  R . .l 'RAB H U  : Wi l l  
the  M i n is ter (, 1 fl NA NCE be pleased to  
stll te the a n t k i pa led profi ts of  the 
publ ic  sec tor <. Ll l 1 1 p .1 n i cs dur in& the year 
1 983-84, 

THE M I N ISTER OF STATE IN 
THE MINISTRY OF FIN ANCE (SHRI 
S . M. KRISHNA) : I t  is too early to 
assess the resuhs for " the publ ic  sector 
companies as a whole.  

Backlog of vucancies resened for 
Scheduled Cutes/Srheduled Tribes 

In the Ministry of Supply . 

4475. SHRI RAM VILAS PAS• 
WAN : Wil l  the M i nis ter of S UPPLY 
be pleased to S tate : 
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(a)  Whether there is a backlog in  
regard to the filing of vaccaning of Class 
I to Class IV reserved for Scheduled 
Castes and Scheduled Tribes in various 
cate1ories of  jobs in  bis M inistry, a nd 
i f  so, the reasons thereof ; 

(b) whether any efforts have been 
made to fill up these vacancies reserved 
for Scheduled Castes and Scheduled 
Tribes ; and 

(c) the time by which the backlog of 
vacancies reserved for Schedu led Castes 
and Scheduled Tri bes i s  l ikely t o be 
completed ? 

THE MINISTER OF ST A TE IN 
THE MINISTRY OF COMMERCE 
AND IN THE DEPARTMENT OF 
SUPPLY) (SHRI NIHAR RAN JAN 
LASKAR : (a) Yes , Sir .  

The classificat ion of Class I to Class 
IV have been revised and.re•classificd as 
Group •A', Group 'B ',  Group •c•  and 
Group •D' respect ive ly .  The Dcpt t .  of 
Personne l  & Admn .  Reforms and the 
Controller General of Accounts are 
responsible for the appl ication of 
reservat ion orders in respect of Group 
'A '  posts of the Centra l Secretari a t  
Service a n d  the Group ·A '  & 'B '  posts 
of the office of the Chief Controller of 
Accounts,  Deptt .  of Supply, respec t ively .  
In regards to  Group 'A ' , Group •B ' , 
Group •c• and Group 'D'  posts under 
the recrui tment control of Deptt . of  
Suppy, there is  backlog in  these cate• 
aories of posts on account  of non
avai lab i l i ty of el ig ible/qualified sui table 
candida tes belonging to Scheduled 
Castes and Scheduled Tribes. 

(b) Yes, Sir . All poss ible efforts are 
made to fi l l  up the reserved vacancies 
by Schedu led Castes and Scheduled 
Tribes candia tes, through DP & AR. 
UPSC, SSC and Ministry of Finance. 

{c) All efforts a re being made to fill  
up the backloa. 

Requirement of Cloth of Department 
and Undertakings 

4476.  PROF. RUPCHAND PAL : 
Wi l l  the Mi n ister of COMMERCE be 
pleased to s ta te : 

(a) the to ta l  requ i rement of cloth 
and other i tems for Government Depart. 
ment and Publ ic  Sector Undertak ings, 
Departmen twi se and sector-wise detai ls 
thereof; 

(b) whether the Nat  tona l Text i le  
Corporat ion  is  compe tent enough to meet 
the tota l requi rement  of c lo th by these 
Departments and Undertakings ; 

(c) i f  not ,  whether Government  arc 
propos i ng to n a t iona l i se some more 
tex t i le m i l l s soon ; and 

(d)  i f  so,  de ta i l s  thereof ? 

THE DEPUTY MINISTER IN 
THE M INIST RY OF COM MEECE 
(SHRI P. A. SANG MA) : (a) I nforma
t ion is being col lected a nd w i l l  be la id  
on the table of the House . 

(b) to (d) NTC wi l l  supply tex t i l e  
fabrics to Government Departments to  
the  extent  possi ble ,  In cases where NTC 
is unable to mee t their requirements, 
they cou ld procure the same through 
DGS & D.  

Construction of Aerodrome in  Simla 

4477. SHRI NAWAL KISHORE 
SHARMA : Wi l l  the Min ister of T0U
R1SM AND CIVIL  AVIATION be 
pleased to s ta te  : 

(a) whether i t  is a fact that the 
�ns truc t i on of an aerodrome a t  Simla, 
the capi ta l  of Himancha l  Pradesh has 
been stal led ; 

(b) i f  so, the reasons ' ror not start
i ng construct ion thereof ; 

(c) whether i t  is a fact that Simla 
is the only Sta te capi ta l  in the northern 
reason whioh is not connected by air ; 
and 




